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AT IO’\I NO., 264 of L996

.

ir Prasad Srivastava,

“:"“f""r’s‘cant in the office -
ints Off icer (Construction), \
vah Yusuf load, Allahabad i_‘_"

.+ -Applicant,

(%Y ADVOCATE SHRI R, K, TEWARI)

VaE R.S LIS

1. Union of India t‘nrouqh Sm:1:-*9*‘!:33:'3:I,llTIb
Ministry of Railwvays, R&ll Ehawan,

Naw Delh‘m

r— -
2, Senior B:Wisfonal Accounts Off icer,

Northe.rrﬁa ilway, Allahabad,
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© (By Hon'bls Mr, Justice B. C. Saksena)

Vice=Chairman |
s . . e

Assistant in the office of thas Senior Accounts Off icer
(Construction), Morthern Ra ilvay, Allahabad. Ha |.- f
P allotted a Railway Cuarter No, 96-A in Subedarganj

£
L. Colony No,II, On the ground of the illnass of j?;__ \
ae P
‘ parants, he aprears to have made a represantation =
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‘%o the Deputy Chief Enginzer (Construction), Northern Railway

. consideration of reprasentation made by the applicant

-

D)=
for baing allotted a CQuarter in Civil Lines, It has baen
indicatsd in the O.A. that one Cuartaer Mo, 56C-D in Traffic
Colony, Mawab Yusuf Road, Civil Lines, Allahahad has been
vacated by one Shri K. C. Gaur in the last week of
February, The‘applicant claims that he can ba allotted
this guarter. From the documentgit appears that the

Senior Ageounts Off icer (Construction), Northsrn Railway,
Allahabad thiguﬂh his letter Jdated 4ath April, 1905, a

copy of ‘which s Annexure-A-7 has already made a request

Allahabad to allot this quarter to the applicent, But, this
quartsar falls unier the different pool than the Accounts,
The applicant stat:s that the qguarter has not bheen allotted

to him, The rerreszntation, if any, made by the applicant

with a specific request for allotmant of Cuarter No ,560-D |
in Traffic Colony, Nawab Yusuf Road, Civil Lines,Allahabad
can bhe considerad by the authoritiss concerned., The

Deputy Chief Englneer(Cnﬂstructlon) ﬁortharn Railwvay,

e |
Allahabad has not heen as Opcoslte party in the

presznt O.A.. In these circumstances, it is difficult to
entartain the petition or pass any order. The Q.A., is
accordingly dismissed as prasmature. We howsvar, make it

clzar that nothina in this order will effact the

for allotmant of quarter or for the applicant to fils an
O.A. if he is 2oarieved by order that may be passa2d by

the authorities,

_-.-— w*l‘f:_—-—-hﬁ—-—-r-'— e

Dt /- Allahabad March B lﬂG6

e e ———— —— —— — !--- —

o ‘ " L —



